
Govemment of Jammu and Kashmir

oeoanmJri oi Law' Justice and Partiamentary Affairs
' Civil Secretariat

Srinagar/Jammu
*****

Subject:-Litigation Reforms and effective monitoring of Litigation in Union

tenitory of Jammu *a'fu'n-O-O'pointment of Officer In charge (OIC)

GOVERNMENT ORDER NO:- 5996- JK (LD) o12026

DATEDT-12- 05 - 2026

Sanction is hereby accorded to the appointment of Officer's of Police /Home

Department as mentioned in annexure to this Govemment Order as Officer In

I#*-itii*,an (OIC) for the cases indicated against each including contempt

petition, if any, pending before Hon'ble Supreme Court of India/ Hon'ble High

Court of J&K and Ladakh/Central Administrative Tribunal or any other forum'

The terms and conditions of appointment of the OIC's shall be

govemed by the provision' oi Co"rnrn"nt order No' 1673-JK (LD) of 2021 dated

Litigation

24.03.2021.

By order of Government of Jammu and Kashmir

sd/-
(Achal Sethi)

Commissioner/Secretary to the Govemment

Dated: 12'05'2026
No:-LAW-OIC/5/2026

Copy to
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the:-

t.eamed Advocate Ceneral, J&K'

Princioal Secretary to Hon'ble Lieutenant Govemor' Raj Bhawan'

;ilffiilrr:-l' r'rini'ttv or Ho,ne Affairs' covemment of lndia'

Regisrar Ceneral. High Court ofJ&K and Ladakh' Jammu/Srinagar'

f.i"n.ipot S""r"tury to Hon'ble ChiefJustice' High Coun of J&K and Ladakh

Principal Secretary to Covemment' Home Department

Director Litigation, Srinagar/ Jammu'

Assistant Law Officer concerned

Officer ln Charge Litigation (OlC)'

irWu,. S""..,".y ,o Chief Secretary for information ofChief Se

Private Secretary to Commissioner Secretary Law'

12. tncharge Website'

13. Covemment Order file

14. Concemed file
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(Reyaz Ali B

eputy Legal Remembrancer

)
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AnnexuretotheGovernmentorrterNo.5gg6-JK(LD)of2026dated|2.05.2026

ICitle of the CaseSNo
h. Khalid Ashraf' I)YSP

rS CID Cl Jammu
Alia Banoo V/S UOI and

ers
C) No. 120/2026

rs CID Cl Jammu
h. Khalid Ashraf, DYSPmar Ahmad ViS UT of J&K

d Others
A No. --120261

h, Murtaza Ahmad D
ID CI Kashmir (PID No.

YSP

-952273

ashir Ahmad Mir V/S UT o
&K and Others

fA No. 34712026

h. Murtaza Ahmad DYSP

CI Kashmir (PID No'
xK-952273

il Rahim Dar V/S Union o

ndia and Others

fP(c) No. ss0lzozO4

h. Murtaza Ahmad
CID CI Kashmir (PID No.

DYSP

-952273

Mohd Owais Shah V/S Union

f India and Orhers
(C) No.858/20265

Sh. Murtaza Ahmad DYSP

ID CI Kashmir @ID No.

952273

oor Ahrnad Hakak V/S

nion of lndia and Others
WP(C) No 844120266

Sh. Murtaza Ahmad
ID CI Kashmir (PID No.

DYSP

52273

ushtaq Ahmad Dagga

OI and Ors
WP(C) t to. 913120261
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